aby St Re. Ordinance

MR. SPEAKER: Now, let the hon.
Member sit down.

SHRI JYOTIERMOY BOSU: 1
sitting down, Sir.

MR. SPEAKER: 1 have to ask him
to git down, hecause he is not sitting
tlown himself.

SHR1 JYOTIRMOY BOSU: You do
not want me to come back elected
next time it seems....

MR SPEAKER: He will be; but my
experience 1s that those Members who
spoke the most and put all the ques-
tions were not returned.

SHRI JYOTIRMOY BOSU: Because
of the official machinery and the silver
working

MR SPEAKER The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Payment of Bonus Act, 1965".

The motion was adopted.

SHRI R. K. KHADILKAR: I intro-
duce the Bill.

STATEMENT RE. PAYMENT OF
BONUS (AMENDMENT) ORDIN-
ANCE

THE MINISTER OF LABOUR AND
REHMABILITATION (SHRI R. K.
KHADILKAR): On behalf of my
colleague, Shr1 Balgovind Verma |1
lay on the Table and explanatory
statement (Hindi and English wver-
sions) giving reasons for immediate
legislation by the Payment of Bonus
(Amendment) Ordinance, 1872, as
required under rule 7i(1) of the
Rules of Procedure and Conduct of
Business in Lok Sabha,

13.16 hrs,

The Lok Sabha adjourned for Lunch
tii gfteen minuley past Fourieen of
the Clock,

——

The Lok Sabha reassembled after
Lunch & twenty mihutes past Four-
tesn of the Clack.

[Mi, Drpury-SPEAKER— in the Chairt
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MR DEPUTY-SPRAMER: Before
we resumé discussion em the fems
on the ageénds, the Ministur o Exter:
nal Affutrs wents to make an impor-
tant statement,

STATEMENT RE. RELEASE OF
INDIAN PRISONERS OF WAR BY
PAKISTAN CAPTURED ON WEST-

. EBRN FRONT

THE MINISTER OF EXTERNAIL
AFFAIRS (SHRI SWARAN SINGH):
According to a broadcast of Radio
Pakistan the Government of Pakistan
are reported to have decided to re-
lease 617 Indian prisoners of war
These prisoners of war were captured
on the western front. Government of
India have not received any official
communication on this subject. It wiil
be recalled that during the Similas
Conference the Government of India
had offered to release all the Pakis-
tam prisoners of war numbering 540
who had been captured on the west-
ern front, but the Government of
Pakistan at that time did not show
any interest in thig offer. The Gov-
ernment of India reiterate their offer
to release all those Pakistan; prisoners
of war who were captured on the
western front.

RE. SWEEPERS STRIKE IN DELHI
Wt wfer e (e or fieelt) :
ITERT  AFAT,

i



